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RIft between M. M. T. C. aDd N. M. D. C. 
over esport of Minerals Ores 

3090. SHRI VlRENDRAKUMAR SHAH: 
SHRI MRITYUNJAY PRASAD: 
SHRI K. P. SINGH DEO : 

Will the Minister of FOREIGN TRADE 
be pleased to state: 

(a) whether there has been some rift bet-
ween the Minerals and Metals Trading Cor-
poration and the National Mineral Develop-
ment Corporation about the export of mineral 
ores ; 

(b) whether financial performance of the 
N. M. D. C. would improve ifit is given the 
sole right not only for the production of ores 
but also for selling them abroad ; 

(c) whether the mineral ores export-trade 
would be jeopardized if the rift between the 
two organisations is Dot settled; and 

(d) if so, the steps taken to settle the said 
rift in the interest of our export!< ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(CHOWDHARY RAM SEWAK): (a) No, 
Sir. 

(b) The MMTC, after retaining a nominal 
service charge of Rs. 0.75 per dry long ton, 
palISes on to the NMDC the entire sale pro-
ceeds reaJiIed on the export of iron ores sup-
plied by them. 

(c) and (d). Do Dot arise. 




